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Mr. Chalrman: Shri Inder J. Malho-
tra—absent; Shri  Sriraj Meghrajji

Dh.rmgadhrn-—Maharaaa Sahab—ab-

sent. Shri Sequeira.

CONSTITUTION (AMENDMENT)
BILL*

(Substitution of article 352 and inser.
tion of new article 3584)

Bhri Sequelra (Goa, Daman and
Diu): I beg to move for leave to
introduce a Bill further to amend the
Constitution of India.

Mr. Chalrman: The question is:

“That leave be granted to in-
troduce a Bill further to amend
the Constitution of India.”

The motion was adopted.
Bhri Sequeira: I introduce the Bill.

CONSTITUTION (AMENDMENT)
BILL*

(Omission of article 358)

Bhrl S. Eundu (Balasore): I beg to
move for leave to introduce a Bill
further to amend the Constitution of
India.

Mr. Chalrman: The question is:
“That leave be granted to in-

troduce a Bill further to amend
the Constitution of India.”

The motion was adopted,
Shri S. Kundu: I introduce the Bill

CONSTITUTION (AMENDMENT)
BILL*

(Omisslon of articles 291, 362 and 363)

Shri- 8. Kundu (Balasore): I beg to
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further to amend the Constitutlon of
India,

Mr. Chalrman: The question is:

“That leave be grented to in-
troduce a Bill further to amend
the Constitution of India”

The motion was adopted.
Shrl 8. Kuadu: I introduce the Bill.

—

CONSTITUTION (AMENDMEN'T)
BILL®*

(Amendmeny of article 164)
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Mr, Chairman: The question is:

“That leave be granted to in-

troduce a Bill further to amend-
the Constitution of India.”

The motion was adopted.
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CONSTITUTION (AMENDMENT)
BILL*
(Amendment of Article 311)

Shri Viswanatha Menon (Ernaku-
lam): I beg to move for leave to
introduce a Bill further to amend the
Constitution of India.

Mr. Chairmam: The question is:

“That leave be granted to in-
troduce a Bill further to amend
the Constitution of India.
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